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T AR Biiimrnss years, belonging to G,a\bfgm-\‘u.,
service and presently working as .Q-fita . M%{- Ohanr widharm. Calolis

A.  Datalls of movable assets
(Assets In joint name indicating the extent of joint ownership will also have to be
J/\ given)
\ A 5r. " Description | Seif | Spouse Dependsnt-1 | Deopendant-2 | Dependant-3 |
No. i Name(S] Fj,gmg‘ | Nama Etc. Nanmie ,’
(i) | Cash 2550 - YN ROMIRT Ay LS YNT Y :
= L e e,
24 (li) | Depasits in ‘ { |
6\2’ Banks, Financial c |
) Institutions And | S™ ,‘
Non-Banking € ainrt bl 4 | Gue ¥ % S
‘ ’ Financial i \as- = | o (5 i
! | Companies S - ! ok “’ q, | :
1 & oy b ommaril. s § gt i o - I_..A ,,_i
(i} | Bands, | | | f J
Debentures and ! 1
Shares in X . o ; - i !
companies SRR s R LR SR ii
(iv) | Other financlal | i AT 5 AP T | 3 ;
institutions, i
NSS, Postal : . ,
Savings, LIC NI L gL Ny L ;.
Policies, eic |
z i
(¥} | Motar Vehicles ew (o
(detalls of o b e R s ,
make, etc.) p‘quo\ﬁg At XN o !
e A\ I N
(vi) | Jewellery (give :
details of £ T i :
weight and R Wt e
value) Go\R
i : G\~
(vii) | Other assets, | 5
such as values sy | g & |
of claims / N TR ML L e
interests e SRR i 193
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

give herein below the details of the assets (immaovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee,

MuK‘SL\ K\‘\Md\ﬂ(‘




B.  Details of Immovable assets
[MNote: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated)
[' Sr. | Description | seif | Spoi J
JRa. : L . ‘
f(i} | Agricuttural Land : l
i 5 - Location{s) | | :

- Survey number(s) . < ‘
( | - Extent (Total v bi“/( Y L b

| Dependant-1 | Dependant-2 | Dependant-3
Name Hame Etc. Mame

1 measurament)

’ | -Current market valug . |

‘ (i) | Norm-Agricultural Land | L DWeo

- Lacation(s) . -

| - Survey number(s) | b | "L\‘aki WV
| - Extent (Total Mo T gae SR

| measuremant) i ? ‘"°§:{s :
l_ 1 =Currant market value A “’?‘E-f i =

i (i) | Buildings (Commercial |
| L and residential) i
Location{s) ] i
- Survey /door I <« | v i
number(s) [t L) Y s -
' | - Extent (Total o | bt ot b v
i ! measurement) | '
[ - Current market
value 2
{tv) | Houses / Apartments,
| BEC, i
}

i
i
i
|

TR RRCRELE SN 1

- Location(s}
- Survey fdoor

number{s}) IS
| - Extent (Tota E ok

| measurement) i i
. - Current market i,
value s B C ¥ i
Others (such as | R ' |
_interest in property) ! i i o]

— s -

(v)

[ S

(2) 1 give herein beiow the details of my liabilities / overdues tu public firancial
institutions and government dues:-
[MNote : Pleace glve separate detaile for each item)

[ 78, T Deseription g Name & address of Bank / | Amount .ia!ltmrm!lﬂﬂ as
i Mo, Financial Institutions{s) / . on .,Fg&_,;..%-%.g_..
F W o DEpartment (s) ' o
(8} [ (1) Loans from Banks SO Pesmel Leew— 130000/ - [1, 09747
E | {ii} Loans from financial A '
institutians Bl i
(iii) Government Dues: : '
| {(a} dues to departments A .
. dealing with government i3 LA
accommaodation S
(b} dues to departments | ¥
| dealing with supply of f AN H
water S ¥ : *“.\"
(c] dues to departments
dealing with supply of .
| electricity % A ISR
| |
Looaad : S|
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(d) dues to departments SR, e
deallng with telephanes __J 3 i L P M-
(e} dues to departments
dealing with government 4
transport (including T T, A
L alrcraft and helicopters) :
{F} Other dues, If any N ~
E i e A
(b) (1) Income Tax including ' : ;
surcharge [Also indicate Asses vk Mtseg A
the assessment year upto Aon .94 |
which Income Tax Return | . . i
filed. Give also Permanent |1 oK Patel =L
Account Number (PAN)] | B™MBPKI352 § By
(i) Wealth Tax [Also
indicate the assessment ; ;‘ “ )
year upto which Weaith | “'\ LN LI
fax return filed.] == e ot
! {iiry Sales Tax [Only in % X s
 case of proprietary M~ P
| business} = Y il -
(iv) Property Tax MY A RN )
C.  Personal Detaijl
GPF/CPF/PRAN Mo, ] oo 0808533 !
Gender i- 1 ™ l (M/F}
Date of Birth i pe j
i 5106 V19 | R | & | (oommyvyy
Class/Group e ; :
C 1 e
Cadre '
Looaee |
(Full Hame e.g. B.A.5.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc,)
Home District ;= I ST W A j

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature ... .&.mﬁgl,\. U N
Name of Employee: ..N\.q\(.ag—gu...ld‘u.m..k& -
Designatlon:..g,.k-ti.t&,.,. Prt\-w....o[asm ’{' i

Place:...... fakaa:....
Depanment:.[bfbw..!.&%{.g&aﬁm..M\é ’?q)m)\

Date! .. §u 0. MO L

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in praseribed format,

Note:
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